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CORAM 

CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAN BENCH 

OA No. 8 of 2003 

Thursday, this the 9th day of October, 2003 

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN 
HON'BLE MR. T.N.T NAYAR, ADMINISTRATIVE MEMBER 

M. Ramesh, 	 Telecom Technical Assistant 
S/o Madhaván Nair, 	 Bharat Sanchar Nigam Ltd. 
Office of the Sub Divisional Engineer, 
External/Phones, Central Sub Division, 
Vazhuthakkad, Trivandrum-14 

Smt. P.K. Devi, 
W/o Kesavan, Office of the 	 -do- 
Sub Regional Repairing Centre, 
Panampalli Nagar, Ernakulam. 

M.B. Raju, 
S/o Babu Mundackal, 	 -do- 
Telephone Exchange, Alagappa Nagar, 
Trichur District. 

K. Sankar, 
S/o Krishnan, Office of the 	 -do- 
Sub Divisional Engineer/Telex/Out door, 
Trivandrum. 

P.P. Sulaiman, 
S/o Ahammed, Telephone Exchange, 	 -do- 
Kuttuparamba, Kannur District. 

K.T. Rajan, 
S/o Apputty, AXE-Exchange, 	 -do- 
Telephone Bhavan, Palayam, Calicut-2 

M. Hamza', 
S/o Moideen, Telephone Exchange, 	 -do- 
Perinthalmanna, Malappuram District. 

C.S. Pradeep, 
Sf0 C.K. Sanku (Late), 	 -do- 
Cherukalathil House, Post Elamakkara, 
Ponchara,. Ernakulam District, 
Pin - 682 026 	 Applicants 

[By Advocate Mr. T.C. Govindaswamy] 

Versus 

Union of India rep.by  Secretary 
to the Government of India, 
Ministry of Communication, New Delhi. 

The Director General, 
Bharat Sanchar Nigam Limited, 
Telecommunication, Sanchar Bhavan, 
New Delhi. 
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'. 3. 	The Chief General Manager 
(Telecommunication), Kerala Circle, 
Trivandrum 	 Respondents 

[By Advocate Mr. C. Rajendran, SCGSC] 

The application having been heard on 9-10-2003, the 
Tribunal on the same day delivered the following: 

ORDER 

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN 

Learned counsel of the applicants states that in view of the 

decision of the Hon'ble High Court of Kerala in O.P.No.39672102 

dated 2-9-2003, the Original Application has become infructuous and 

may be closed as such. Accordingly, the Original Application is 

dismissed as infructuous. No costs. 

Thursday, this the 9th day of October, 2003 

T.N.T. NAYAR 	 A.V. HARIDASAN 
ADMINISTRATIVE MEMBER 	 VICE CHAIRMAN 
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